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In the court of The HON’BLE NATIONAL GREEN TRIBUNAL, 
Principal Bench, New Delhi. 

          Original Application no. 34/2025 
 
 

Sunil Sharma            …Applicant 
Versus 

State of Haryana & Ors.           …Respondents 
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Dated: 10 Nov. 2025        Applicant 
      

 

S. No. Description of Documents Page nos. 
1. Application and Affidavit detailing current 

encroachment issues. 
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2. Annexure-A: Google Earth map image showing 
original greenery and boundary at Sector-11 market 
park, Faridabad. 
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3. Annexure-B: Photographs showing park land 
encroachment (East & West sides) at Sector-11 
market park, Faridabad. 
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4.  Annexure-C: Images of unauthorized huge 
construction and green trees cutting site in Sector-11 
Park. 
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Annexure-A colly 
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Annexure-B 
Park land encroached from both sides (East & West) by property dealer 
Devender Maan. Image shown below by marked arrows: 
 

 

 

Sector-11park is being encroached by property dealer Devender Maan from 
one side he has encroached the park land by unauthorized construction in 
the name of illegal temple and from other side he has opened one gate in 
the park. Now no one dares to enter in this park because of bad intentions 
of property dealer as he has full control of this park land for his own use. 
Many people escalated this to MCF, but no one was listened. This is 
possible because of complete collusion between MCF and the property 
dealer.   
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Annexure-C 

Other encroachment of huge park land near police chowki sector-11, 
Faridabad. It has been reported to MCF JE Pramod since months, but no 
action has been taken till now. Entire green trees of park were cut down and 
land has been encroached. Construction is in full swing day and night. 
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